To Compensate the Loss of Houses

*26  SH.INDU RAJ, M.L.A.: Will the Deputy Chief Minister be pleased to state:-

a) whether it is a fact that the water has been accumulated in approximately all the
villages of Baroda Assembly Constituency due to excessive rain and as a result of which
cracks appeared in many houses and many other houses has been completely
damaged;

b) if so, whether any survey for the abovesaid damaged houses has been conducted by
the Government togetherwith the details thereof; and

c) Whether there is any proposal under consideration of the Government to compensate
the loss of abovesaid houses; if so, the extent of amount fixed for such compensation
togetherwith the time by which the said compensation is likely to be provided to the
owners of abovesaid houses?

SH. DUSHYANT CHAUTALA, DEPUTY CHIEF MINISTER, HARYANA
a) Yes, Sir. As reported by the District Administration of Sonepat, 12 residential houses
and one animal shed have been damaged in some villages of Baroda Assembly
Constituency in Tehsil Gohana.
b) 18 applications (17 houses in rural areas and 1 house in an urban area) have been
received from Sonepat District on portal as on 22.08.2023.
c) Yes, Sir. Disbursement of compensation shall be carried out after the verification
process is completed. The norms are as below:-
(a) | Fully damaged/ | Rs. 1,20,000/- per house, in plain areas
destroyed Rs. 1,30,000/- per house, in hilly areas
Houses and
Severely
damaged houses
(Pucca and
Kutcha house)
(b) | Partially Rs. 10,000/- per Pucca In case of Drought, Flood,
damaged Houses | house Hailstrom, Dust Storm, Electric
( other than Sparking, Lightening, Fire, Cold
huts) where the | Rs. 5,000/- per Kutcha Wave/Frost, Heat Wave and Pest
damage is at house Attack
least 15% Note:- The excess amount
is met from State budget.
Rs. 6,500/- per Pucca In case of Earthquake, Cloud Burst,
house Landslide
Rs. 4,000/- per Kutcha
(c) | Damaged Rs. 8,000/- per hut
/Destroyed huts | (Hut means temporary, make shift unit, inferior to Kutcha house,
made of thatch, mud, plastic sheets etc. traditionally recognized
as hut by the State/District authorities.)
d) | Cattle shed Rs. 3,000/- per shed
attached with
house
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